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Title: Further discussion on the resolution regarding ban on cow slaughter moved by Shri Prahalad Singh Patel on
26 July, 2002 (Not concluded).

MR. CHAIRMAN : The House will now take up ltem No.15.
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SARDAR SIMRANJIT SINGH MANN (SANGRUR): Mr. Chairman, Sir, please give me 10 minutes. Shri Prahlad
Singh Patel would like me to speak on the ban on cow slaughter.
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SARDAR SIMRANJIT SINGH MANN : He is dilly-dallying on the subject. This is a very important matter. It affects
the feelings of majority of our populationa€| (Interruptions)a€;Let me say a few words.
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SARDAR SIMRANJIT SINGH MANN : Sir, Shri Prahlad Singh Patel has told me that | can speak. He is prepared to
give me some time.
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SARDAR SIMRANJIT SINGH MANN : Nobody has given any suggestion as to what has to be done for protection of
cow. They say 'stop slaughter of the cow.' Here, | want to give some suggestions about the protection of cow.
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SARDAR SIMRANJIT SINGH MANN : Sir, whereas our party supports this Resolution...(Inferruptions)
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SARDAR SIMRANJIT SINGH MANN : Sir, | had spoken last week. But now, | want to give some concrete
suggestions.
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SARDAR SIMRANJIT SINGH MANN : Sir, this is a very important issue.
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SARDAR SIMRANJIT SINGH MANN : Mr. Chairman, Sir, | have sought your permission.
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SARDAR SIMRANJIT SINGH MANN : Sir, | have great respect for you. You come from Patna. You talk about; we



also talk about Patna.a€] (Interruptions)a€|l have spent four years in your Bhagalpur jaila€} (Interruptions)a€ Sir, |
will speak in your language also. s af o gtfow A1
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SARDAR SIMRANJIT SINGH MANN : Sir, these are the demands of the people of my Constituency. They have told
me that | must speak on cow slaughter. Please give me five minutes. (/nterruptions)a€; They do not have any
objection.
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SARDAR SIMRANJIT SINGH MANN : They do not have any objection.
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SHRI MADHAB RAJBANGSHI (MANGALDOI): Sir, there is no quorum in the House. How can you decide? Only 35
Members are there in the House&€] (Interruptions)
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15.52 hrs. (Mr. Deputy-Speaker in the Chair)

MR. DEPUTY-SPEAKER: Since there is no quorumin the House, the House stands adjourned to meet on Monday,
the 16!" December, 2002 at 11 a.m.
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The Lok Sabha then adjourned till Eleven of the Clock

on Monday, December 16, 2002/Agrahayana 25, 1924 (Saka).



